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FT.3M. 3656(31).— Frat T LRI, T HTe Aff==am 2008 Fit 91T 20F Hir IT-4TT (1) FRT
TE TRAT T YA FXd gU T THTHTT gl ST o TATIch AT AT o (0 ag I, e dfer f@awr
TOH SUTaE AT § [T 74T 8, T8 ST T  oraT 39 fGAsre # 3w & aaisH=T “seemar
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I SAferfeaw T & 209 T IT-LTT (2) F el FemurieTer gy T rar s oft sreer sifaw
AT =9 AfEg=eT % STl S areft S T Y@t Siie i 3 317 =91 Suarsy g 3w Raeg =1f~e g
TEAH AT o6 ST FIATAT H AT LA 7T ST JhalT 2

S REIERGEL
IR AR S § wima gf st

# | BeFram | (P Re@HTaw | A HF AN | Jue, | ., | A@atRa alﬁuﬁﬁl%a
e T T, | wte @, SR AT | o ey
(T) FR)

1 | SRR JIET ST -2 | 20 1753 1.0350 0.41884
1754 0.1200 0.04856

1755 0.0050 0.00202

1756 0.0950 0.03844

1757 0.1350 0.05463

1758 0.1450 0.05868

1759 0.0150 0.00607

TATTH-2 /ST # $F &% (1) | 1.5500 0.62725

FIIET
R oy — arrErfoa | 20 4118 0.0075 0.00304
4122 0.0050 0.00202
4123 0.0075 0.00304
4124 0.0025 0.00101
4125 0.0050 0.00202
4126 0.0175 0.00708
4118/6499 |  0.0050 0.00202
4122/6518|  0.0150 0.00607
AT -4 7T # F &% (1) | 0.0650 0.02630
3 | S AR =TSt aterdt -1 8 997 0.1700 0.06880
998 0.5700 0.23067
999 0.1100 0.04451
1000 0.0700 0.02833
1002 0.3150 0.12747
1005 0.0350 0.01416
1006 0.0300 0.01214
1009 0.2050 0.08296
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1010 0.0500 0.02023
1011 0.2300 0.09308
1012 0.2500 0.10117
1013 0.1300 0.05261
1014 0.1000 0.04047
1015 0.0500 0.02023
1016 0.0300 0.01214
1017 0.0600 0.02428

terdr-1 WS & G Sr6et (FTS) | 2.40500 0.97325

4 | U AR EIERUEY: 8 2123 0.0400 0.01619
2124 0.2200 0.08903
2125 0.0400 0.01619
2127 0.0500 0.02023
2128 0.0400 0.01619
2129 0.0400 0.01619
2130 0.1200 0.04856
2132 0.0150 0.00607
2133 0.0150 0.00607
2134 0.0400 0.01619
2135 0.0100 0.00405
2145 0.0150 0.00607
2146 0.0150 0.00607
2147 0.1050 0.04249
2164 0.0100 0.00405
2184 0.0050 0.00202
2185 0.0400 0.01619
2186 0.0300 0.01214
2187 0.2300 0.09308
2189 0.0800 0.03237
2190 0.1100 0.04451
2191 0.0300 0.01214
2192 0.0500 0.02023
2193 0.1050 0.04249
2195 0.1900 0.07689
2196 0.1550 0.06273
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2197 0.0100 0.00405
2198 0.0200 0.00809
2199 0.0600 0.02428
2200 0.1750 0.07082
2202 0.2350 0.09510
2206 0.2000 0.08094
2207 0.0100 0.00405
2208 0.2100 0.08498
2209 0.2350 0.09510
2195/3418|  0.1900 0.07689
2199/3422|  0.0300 0.01214
ATAL — 2 HIST § F &A% (F901) | 3.1750 1.2849
ST
S Rrrgft - 1 893 0.0200 0.00809
895 0.1650 0.06677
fSramet — 1 WS & 1 &%et (F979T) | 0.1850 0.0749
HIYET
o R Rt - 3 4151 0.0100 0.00405
4152 0.0100 0.00405
fSraredt - 3 wie # o &erher ()| 0.0200 0.0081
ST
o R T - 1 10 0.0250 0.01012
11 0.4850 0.19627
12 0.2900 0.11736
13 0.4550 0.18413
FTEATE — 1 FSAT F A EAKA (TAT)| 1.2550 0.5079
ST
T AR FIEATL - 2 2124 0.0075 0.00304
2125 0.0100 0.00405
2126 0.0200 0.00809
2127 0.0600 0.02428
2128 0.0075 0.00304
2129 0.0900 0.03642
2137 0.0400 0.01619
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2139 0.0350 0.01416
2140 0.0250 0.01012
2141 0.0005 0.00020
2246 0.0200 0.00809
2247 0.0250 0.01012
2250 0.0550 0.02226
2251 0.0450 0.01821
2273 0.0750 0.03035
2274 0.1200 0.04856
2275 0.0600 0.02428
2276 0.0005 0.00020
2315 0.0007 0.00028
2445 0.0200 0.00809
2446 0.0100 0.00405
FITATL — 2 WAT H T &6A (ATT) | 0.7267 0.2941
EIRE
9 | 3w AR TSTETAT 4 546 0.2000 0.08094
556 0.0600 0.02428
1098 0.0600 0.02428
1105 0.0250 0.01012
1107 0.0100 0.00405
TATETAT WIS H A A6 (M) | 0.3550 0.1437
I FRATSIR S &7 $1 &% (A1) | 9.7367 3.94023
[T . W/207/CON/NJP/LAND/AUB-NJP (3" & 4™ Line)/4]
TSt AT, 7 artsgear / (FEion) / .59t S
MINISTRY OF RAILWAYS
[N.F. Railway (Construction Organisation)]
NOTIFICATION

Maligaon, the 6th July, 2026

S.0. 3656(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railway Amendment
Act, 2008, the Central Government, after being satisfied that for the public purpose, the land, the brief description of
which is given in the Schedule annexed here to, is required for execution, maintenance, management and operation of
Special Railway Project namely "Aluabari Road — New Jalpaiguri 3™ & 4™ B.G. Line" in the district of Uttar
Dinajpur, in the state of West Bengal hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of 30 (thirty) days, from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the respective Competent Authority, viz. District Magistrate Uttar
Dinajpur at his office, in office hours in writing and shall set out the grounds there of, and the Competent Authority
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shall give the objector an opportunity of being heard, either in person or by legal practitioner, and may, after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final
in this regard.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid offices of the Competent Authority.

SCHEDULE OF LAND
Mouza wise Schedule of Land in Uttar Dinajpur District
Sl Name of Name of Police Name of J.L. | L.R. Plot Area t.o be Area t.o be
No. District Station Mouza No. No. Acquired Acquired
(Acre) (Hectare)
Uttar
1 Dinajpur Chopra Bhotamari - 2 20 1753 10350 0.41884
1754 0.1200 0.04856
1755 0.0050 0.00202
1756 0.0950 0.03844
1757 0.1350 0.05463
1758 0.1450 0.05868
1759 0.0150 0.00607
TOTAL AREA IN BHOTAMARI-2 MOUZA (MORE OR LESS) 1.5500 0.62725
Uttar
2 Dinajpur Chopra Bhotamari-4| 20 4118 0.0075 0.00304
4122 0.0050 0.00202
4123 0.0075 0.00304
4124 0.0025 0.00101
4125 0.0050 0.00202
4126 0.0175 0.00708
4118/6499 0.0050 0.00202
4122/6518 0.0150 0.00607
TOTAL AREA IN BHOTAMARI-4 MOUZA (MORE OR LESS) 0.0650 0.02630
Uttar
3 Dinajpur Chopra Jhanjiri-1 8 997 0.1700 0.06880
998 0.5700 0.23067
999 0.1100 0.04451
1000 0.0700 0.02833
1002 0.3150 0.12747
1005 0.0350 0.01416
1006 0.0300 0.01214
1009 0.2050 0.08296
1010 0.0500 0.02023
1011 0.2300 0.09308
1012 0.2500 0.10117
1013 0.1300 0.05261
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1014 0.1000 0.04047

1015 0.0500 0.02023

1016 0.0300 0.01214

1017 0.0600 0.02428

TOTAL AREA IN JHANJIRI-1 MOUZA (MORE OR LESS) 2.40500 0.97325
Uttar

4 Dinajpur Chopra Jhanjiri-2 8 2123 0.0400 0.01619

2124 0.2200 0.08903

2125 0.0400 0.01619

2127 0.0500 0.02023

2128 0.0400 0.01619

2129 0.0400 0.01619

2130 0.1200 0.04856

2132 0.0150 0.00607

2133 0.0150 0.00607

2134 0.0400 0.01619

2135 0.0100 0.00405

2145 0.0150 0.00607

2146 0.0150 0.00607

2147 0.1050 0.04249

2164 0.0100 0.00405

2184 0.0050 0.00202

2185 0.0400 0.01619

2186 0.0300 0.01214

2187 0.2300 0.09308

2189 0.0800 0.03237

2190 0.1100 0.04451

2191 0.0300 0.01214

2192 0.0500 0.02023

2193 0.1050 0.04249

2195 0.1900 0.07689

2196 0.1550 0.06273

2197 0.0100 0.00405

2198 0.0200 0.00809

2199 0.0600 0.02428

2200 0.1750 0.07082

2202 0.2350 0.09510

2206 0.2000 0.08094

2207 0.0100 0.00405

2208 0.2100 0.08498

2209 0.2350 0.09510

2195/3418 0.1900 0.07689

2199/3422 0.0300 0.01214

TOTAL AREA IN JHANJIRI-2 MOUZA (MORE OR LESS) 3.1750 1.2849
Uttar

5 Dinajpur Chopra Jiakhuri - 1 3 893 0.0200 0.00809

895 0.1650 0.06677

TOTAL AREA IN JIAKHURI-1 MOUZA (MORE OR LESS) 0.1850 0.0749
Uttar

6 Dinajpur Chopra Jiakhuri - 3 3 4151 0.0100 0.00405

4152 0.0100 0.00405

TOTAL AREA IN JIAKHURI-3 MOUZA (MORE OR LESS) 0.0200 0.0081
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Uttar
7 Dinajpur Chopra Koimari-1 7 10 0.0250 0.01012
11 0.4850 0.19627
12 0.2900 0.11736
13 0.4550 0.18413
TOTAL AREA IN KOIMARI-1 MOUZA (MORE OR LESS) 1.2550 0.5079
Uttar
8 Dinajpur Chopra Koimari-2 7 2124 0.0075 0.00304
2125 0.0100 0.00405
2126 0.0200 0.00809
2127 0.0600 0.02428
2128 0.0075 0.00304
2129 0.0900 0.03642
2137 0.0400 0.01619
2139 0.0350 0.01416
2140 0.0250 0.01012
2141 0.0005 0.00020
2246 0.0200 0.00809
2247 0.0250 0.01012
2250 0.0550 0.02226
2251 0.0450 0.01821
2273 0.0750 0.03035
2274 0.1200 0.04856
2275 0.0600 0.02428
2276 0.0005 0.00020
2315 0.0007 0.00028
2445 0.0200 0.00809
2446 0.0100 0.00405
TOTAL AREA IN KOIMARI-2 MOUZA (MORE OR LESS) 0.7267 0.2941
Uttar
9 | Dinajpur Chopra Poakhali 4 546 0.2000 0.08094
556 0.0600 0.02428
1098 0.0600 0.02428
1105 0.0250 0.01012
1107 0.0100 0.00405
TOTAL AREA IN POAKHALI MOUZA (MORE OR LESS) 0.3550 0.1437
TOTAL AREA IN UTTAR DINAJPUR DISTRICT (MORE OR LESS) 9.7367 3.94023

[F. No. W/207/CON/NJP/LAND/AUB-NJP (3" & 4% Line)/4]

SANJEEV KUMAR, CE/CON/NIJP Project
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